(b) whether Government is taking Khairlanji vercict of the court into account to toughen the
proposed legislation?
THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI AJAY MAKEN): (&)

The Government has already introduced a Bill titled "The Communa Viclence (Prevertion, Cortral

and Rehabilitation of Victims) Bill, 2005" in the Rajya Sabha on 5.12.2005.
(b) No, Sir.
Unauthorised attachment of defence pergonnel in border areas
2663, SHRI NANDI YELLAIAH: Wil the Minister of HOME AFFAIRS be pleased to state:

(a3 whether the report of CAG pulled up the Border guarding force for the unauthorized
attachment of Personnel at ite officers Mess by diverting them from their field units in viclation of
Orders of the Home Ministry resulting in an unauthorized expenditure of Re. 1.64 crores during April,

2004 1o July, 2008; and

(b) i so, the detalls of remedial measures undertaken in putting an end to this unauthorized

attachment of Defence Personnel in all the Border areas of India?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI AJAY MAKEN): (a)
and (b) Yes Sir, the Comptroller and Auditor General of India in their Report No. C&AG 14 of 2008,
for the year ended on 31t March 2008, raised issue of unauthorized attachment of personnel at
Officers Messes of Border Security Force. The personnel attached have been posted out fo unitg

deployed in field formaticon.
NIA probing railway blast cases
2664, SHRIMATI T, BATNA BAI: Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether National Investigation Agency (NIA) is probing some rallway blast and accident

cases; and

(b) i 80, the details thereof during the last cne year and the progress made so far on each

case, Zone-wise especially South Central Railway ?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI AJAY MAKEN): (a)
The investigation of Samjhauta Express blast cage has been assigned to the Mational Investigation

Agency, recently.
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